
orncc or THE PRINCIPAL msrmcr at SESSIONS JUDGE (HQ§): DELHI
~3§2£_3' 3 %No.______'__/Gen1§'l%s?c‘. Circulation/2025 Dated, Delhithe v J ' '

Sub:- Notification regarding removal/suspension of Advocates.

Forwarded a copies of the letter bearing Ref. No. 1234/G-7/Genl-I./DHC dated
31/05/2025, this office letter bearing diary No. 597/B dated O3/06/2025 alongwith copy of the
notifications/letters Ref No(s). 784/2025 dated 15/05/2025 and 727/2025 dated 08.05.2025
received from the Secretary Bihar State Bar Council, Patna, for information and necessary action
{O 2-

-l>UJl\Il-I

. All the Ld. Principal District & Sessions Judges, Delhi/New Delhi.

. The L Principal Judge, Family Courts (HQs), Dwarka Courts, Delhi.

. Al e Ld. Judicial Officers posted in Central—District, Tis Hazari Courts Delhi.

. he Chairman, Website Committee, Tis Hazari Courts, Delhi With the request to upload
the same on the Website of Delhi District Courts as per rule.

5. Dealing official for uploading the same on Centralized Website through LAYERS as per
rules.

6. P.S. to Ld. Principal District & Sessions Judges (HQs), Delhi for information.

(AN AGARWAL)
Officer In-Charge, General Branch, (C),
Additional Session Judge(Spl.FTC)-02,

Tis Hazari Courts Delhi.
Encl. As above
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HIGH COURT OF DELHI : NEW DELHI

(GENL.-ADMN.-I BRANCH)

No. H.153 /G-7/Genl.-I/DHC
Da*=d=  ;;-. .,

l ,.._ *»_ ~. km, ‘ _. _; ._._“'1 >. .
To J .5‘ rs. *

. . . . . 1/ 5?The Pnncipal District & Sessions Judge (HQ), , _ 4 ,- 1», i i
Tis Hazari Courts, ll A Juli W3 ,_-£1 -‘/
Delhi. ~28; Qgiiy

* 'lSub: Notifications regarding removal/suspension of Advocate . 33?: Pas?‘ l_

Sir, """""“'
l am directed to forward herewith a copy of Notifications/letters bearing Ref. No(s).

784/2025 dated 15.05.2025 and 727/2025 dated 08.05.2025, received from the Secretary,

Bihar State Bar Council, Patna, on the above subject, with a request to circulate the same to

all the Principal District & Sessions Judges, Delhi/New Delhi, for information and necessary

action.

Yours faithfully,

V-LK19//.
Assistant Registrar (J)
For Registrar General

Encl.: as above.

0ft‘ [§reu--
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NOTIFICATION
PROFESSIONAL MISCONDUCT

 ,
it is hereby notified for general information that Shri Nawal Kishor Sah, Advocate,
Iamui (Bihar), Son of Shri lshwar Prasad Sah who was enrolled as an Advocate by
the Bihar State Bar Council on 20.07.1999 vide Enrolment No. 5838/1999, has
been Suspended from practicing as an Advocate as per Resolution No. 99/2025
dated 11.05.2025 of General Body of Bihar State Bar Council. Thus Shri Nawal
Kishor Sah, Advocate, Jamui is suspended from practicing as an Advocate in any
Court or before any authority or person in India with immediate effect.

 b4i’IS -.s'- 2 1*‘Secretary
Bihar State Bar Council, Patna.

Memo No. BSBC /2025, Dated- 15.05.2025.
Copy fgggardeg to:- 4 GENERAL :2EfC§'Fh-1;

. Secretary, Bar Council of India. New Delhi. H"=‘J'“ cm". O ' e
The Registrar, Supreme Court of India, New Deilii. 1 9 MAY

. All the members of Bihar State Bar Council.

. The Registrars of all the High Courts in India.
The Secretary of all the State Bar Councils in India. '2/‘-1 C1 <1

;ooo~iai_ui:-cogo->

. The Registrar. Central Administrative TribunaI,- Patna. Rffemt No""""""""""""""" U

. The Registrar, State Tribunals in Patna.

. 'The Secretary, all the Associations in Bihar. '
All the Districts and Sessions Judge of Bihar with a request to communicate this notification lo all the
judicial officers under their jurisdiction.

10. The Secretary, Legal Aid, Patna. ,,.,..,-*1 51'-;p.N§i4
11. The Advocate General. Bihar. Patna. _ 55' ' _Q_____
12. The Law Secretary, Government of Bihar, Patna. Dian M
13. The Income Tax Commissioner, Patna. Date
14. The Sales Tax Commissioner, Patna.
15. All the Collectors of the State of Bihar. c -
16. The Director, Consolidation, Bihar, Patna. <E»@-u.:-9'-"=91
17. Parties Concerned. 1 .r-.t'- 21'"

(Prafull Chandra Dwivedi)
Secretary

Bihar State Bar Council, Patna

.....*.2.i2.-t/..2....t>.25 M.../...5.-..o.s;.%q.2$
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it is hereby notified for general information that Shri Uday Prakash Srivastava,
Son of Shri Sharda Prasad Srivastava, Advocate, Bettiah (Bihar), who was enrolled
as an Advocate by the Bihar State Bar Council on 29.01.1991 vide Enrolment No.
214/1991, has been Suspended from practicing as an Advocate as per Resolution
No. 82/2025 dated 25.04.2025 of General Body of Bihar State Bar Council. Thus
Shri Uday Prakash Srivastava, Advocate, Bettiah is suspended from practicing as
an Advocate in any Court or before any authority or person in India with
immediate effect.

‘@wu.=»u4"! - 2 J’Secretary
Bihar State Bar Council, Patna.

Memo No. BSBC Q 2 /2025, Dated- 08.05.2025. _ _
Copy fguarggg to:- G§_1_ti.§f'f"'-,7 E? 1" T.

. Secretary, Bar Council of lndla, New Delhi. P.--*~ " _1~i""’ 7* "‘-‘

. The Registrar. Supreme Court of India, New Delhi. v_ _ _ k
. All the members of Bihar State Bar Council. 1 3 it/iilii 2i..?;1 1

Th R ‘st of all th Hie egi rars e 'gh Courts in India. ; '
.' The Secretary of all the State Bar Councils in India. L1 17/
. The Registrar, Central Administrative Tribunal, Patna. R:-ct:‘e:>t No ......................... --

The Registrar, State Tribunals in Patna.

fiifl rmt/>\=";Z

I

u':ioo~io1cn_4>caro->
. The Secretary. all the Associations in Bihar.
. All the Districts and Sessions Judge of Bihar with a request to communicate this notification to all the

judicial officers under theirjurisdiction.
The Secretary, Legal Aid. Patna. GENERAL BRANCH
The Advocate General, Bihar, Patna. Di,’ N $22
The Law Secretary, Government of Bihar. Patna. ‘W 9' "" ~-—%_
The income Tax Commissioner, Patna. D3“?
The Sales Tax Commissioner, Patna. _
All the Collectors of the State of Bihar
The Director. Consolidation. Bihar. Patna. '-"*"'U‘ ..
Parties Concerned. ‘-" ' 2.!

i,Prar'-.iii Chandra Di/vi»,-sci}
Se-.c.-rater,

Bihar State Bar Council, Patna
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15.
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